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BEFORE THE HONBLE NATIONAL GREEN TRIBUNAL, PRINCIPLE
BENCH, NEW DELHI

Y

ORIGINAL APPLICATION NO.433/2022

PATESHWARI PRASAD V/S. STATE OF U.P. AND ORS.

REPLY ON BEHALF OF SURVEY OF INDIA

. That the present reply is being filed by Durgesh Nandan Pathak S/o Sh.

Jagdish Narayan Pathak aged 50 years working as Director in Uttar

Pradesh Geospatial Directorate, Survey of India, Lucknow.

That I have gone through the official records maintained in the office and

competent to file the present reply on behalf of Survey of India.

That Survey of India, the National mapping agency established in 1767,
1s an oldest scientific department of India. Survey of India started Great
Trigonometric Survey in 1802 which created the national geodetic frame.
This geodetic framework was the basis of all further Surveying and
Mapping in the country. Subsequently, Survey of India prepared maps of
entire country on 1:2,50,000 scales with 100 m contour interval by the
year 1960. Survey of India prepared 1:50,000 scale map with 20m
contour interval by year 1980 and also nearly 60% of the country was
mapped on 1:25,000 scale maps with 5-10m contour interval by year
1990. Apart from this survey of India has been engaged in various survey
activity like tunnel alignment, magnetic survey, cantonment survey,
demarcation of international boundary and state boundary, preparation of

topographical maps at various scales, project survey etc.

That post year 2000, Survey of India engaged in many nationwide
projects. In National Urban Information Scheme (NUIS), from 2006 to
2018, the 1:2000 and 1:10,000 scale data for 152 towns were created for
Ministry of Housing and Urban Affairs. In Integrated Coastal Zone

Management (ICZM) project, from 2010 to 2018, the contours at 0.5
(éioqaoma-m/o.u. PATHAK)
s/

BH. YL ﬁévnau/u P.G.D.
Wi wdeo B, saTs
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meter vertical interval and base map at 1:10,000 scale in the belt of seven
km from the coast of India was prepared for Ministry of Environment &
Forest. In National Mission for Clean Ganga (NMCG), started in the year
2018, Digital Elevation Model of 0.5 meter accuracy and High Resolution
GIS Data is being created in belt of 10 kilometer either side of river
Ganga. In National Hydrologic Project (NHP), started in the year 2017,
the Digital Elevation Model of 0.5 meter accuracy in the belt of 5
kilometer either side of River bank of main Rivers of Uttar Pradesh, State
of Goa, some area of Punjab, West Bengal, Tripura and Nagaland is
being created. Under NHP, the 3-5meter accuracy Digital Elevation
Model (DEM) and Geo data base on 1: 25,000 scale of approximately 8
lakh square kilometre area (including area of Uttar Pradesh), height to
Hydromat stations, Bathymetry of few rivers of West Bengal has also
been prepared. Under NHP & NMCG, the 0.5 meter accuracy DEM of
approx 94,000 square kilometer is prepared. In Survey of Villages and
Mapping with Improvised Technology in Village Areas (SWAMITVA),
started in year 2020, the Land Parcel Map of abadi area of notified rural
villages using 5 cm ground sampling distance Orthorectified Imagery is
being generated for Ministry of Panchayati Raj. Data under SVAMITVA
was created by establishing Continuous Operating Reference System

(CORS) network & imagery data was captured by Drone flying.

- In December 2022 National Geospatial Policy( NGP- 2022) has been

promulgated in which the mandate of Survey of India is to establish and
maintain Geodetic Reference Frame (GRF), Digital Elevation Model :
Administrative and functional areas Boundary, Geographical names and
Ortho imagery. As per NGP-2022, the responsibility of main Geospatial

themes are responsibility of various Ministries/Departments is as below:-

'S,

No.

Responsibility Nodal Ministry/Department
(Organizations)

1.

Geodetic Reference | Department of Science & Technology(Survey
Frame of India)

D.N. PATHAK)
(@Oﬁﬁmow,{ﬂim
3.9, 3wn, Pwea/u.P.G. D.

wian Fum, @S
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ii. Orthoimagery Department of Science & Technology (Survey
of India)
Department of Space (Space based
technology)(National Remote Sensing Centre)
iii. Functional Areas Department of Science & Technology (Survey
(Administrative of India)
Boundaries)
iv. Geographical Department of Science & Technology (Survey
Names (Toponymy) | of India)
v(a) | Elevation Department of Science & Technology (Survey
_ of India)
v(b) | Depth Ministry of Ports, Shipping & Waterways
) (Inland Water) Ministry of Earth Science
(Ocean & Sea)
vi. Water Department of Water Resources, River
Development and Ganga Rejuvenation
Vii. Transport Networks | Ministry of Road Transport and Highways
Ministry of Railways
Ministry of Ports, Shipping & Waterways
Ministry of Civil Aviation
viii. | Buildings and Ministry of Housing and Urban Affairs
Settlements (Urban) Ministry of Panchayati Raj (Rural)
ix. | Land Cover and Department of Space (National Remote
Land Use Sensing Centre)
Ministry of Environment, Forest & Climate
Change (Forests)(Forest Survey of India)
X. Physical Ministry of Housing and Urban Affairs
Infrastructure (Urban) Ministry of Panchayati Raj (Rural)
Xi. Land Parcels Department of Land Resources (Rural)
Ministry of Housing and Urban Affairs
- (Urban)
xii. | Addresses Ministry of Housing and Urban A ffairs
(Urban) Ministry of Panchayati Raj (Rural)
xili(a | Geology Ministry of Mines (Geological Survey of
L - India)
xiii( | Soils Department of Agricultural Research and
b) Education (National Bureau of Soil Survey
and Land Use Planning)
xiv. | Population Ministry of Home Affairs (Office of the
Distribution Registrar General & Census Commissioner,

India)

| So, post year 2022 Survey o

mentioned above.

f India responsibility is five data themes as

(Slowouraws,/D.N. PATHAK)

fA2wi® /Director

3.9. y-wn. ARwea/u.P.G.0.
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6. The Presently digital elevation model (DEM) and other data of required
accuracy for the requisite area of Suwawan River is not available hence

new survey is required.

7. The Irrigation department of Govt. of U.P. vide letter dt.05.06.24
requested the Survey of India, U.P. Directorate, Lucknow to provide the 1
meter contour interval map of Suwawan River in Balrampur Dist., U.P..
In the said letter the Irrigation Dept., Govt. of U.P.requested to provide
the estimate of the expenses for the same. The copy of the letter

dt.05.06.24 is annexed as Annexure-A.

8. That the Survey of India vide letter dt.14.06.24 informed the Irrigation
Dept., Govt. of U.P. to give the complete details of the area to be
surveyed so that the approximate cost of mapping can be estimated. The
copy of the letter dt.14.06.24 is annexed as Annexure-B. The Irrigation
Dept., Govt. of U.P. vide letter dt.16.07.24 provided the details of area to
be surveyed and requested to provide the 1 meter contour interval map of
Suwawan River in Balrampur Dist, U.P. The copy of the letter

dt.16.07.24 is annexed as Annexure-C.

9. That vide order dt.13.09.2024 this Hon’ble Tribunal directed Survey of
India to file response for the time line of 6 to 8 months projected for
survey of Suwawan River, Balrampur Dist.U.P. The copy of the said

order is annexed as Annexure-D.

10.The Irrigation department of Govt. of U.P. vide letter dt. 08.10.24
requested the Survey of India, U.P. Directorate, Lucknow to provide
undermentioned Topographical Features in addition to 1 meter contour

interval map of the area. The letter is annexed as Annexure-E.
a. Express highway with bridge; with distance stone
b. Roads, metalled and unmetalled

c. Bridges: with piers, without piers. Causeway =

(Sowiotem/D.N. PATHAK)
e /Director
3.9. 4w, fAdwmea/U.P.G.0.
wRdg wdan B, aETS
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Streams: Drain, Canal, River
Dams masonry or rock-filled, earthwork. Weir,
River dry with water channel; with island &rocks.

Other wet land, Temporal coast line, Harbour line 8-Embankments:

Canal, river, road or rail,

Railways, Airways, Airport.

Contours with sub-features, Rocky slopes, Cliffs
Towns or Villages: inhabited; deserted. Fort.
Builtup land, Building foot print, Graveyard

Huts: permanent, temporary. Tower.

- Temple. Chhatri. Church. Mosque. Idgah. Tomb. Graves 15-

Boundary, interstate, Dist Boundries.
state: demarcated; undemarcated
District; subdivision, tahsil or tiluk, forest

Bench-mark: G.T.S, geodetic; tertiary, canal

SloTHoYraw® /DN, PATHAK
( ﬁi‘.vmi// Director )

9.9 Y. fARwnera/U.P.G.D.
AR wdam fBam, aaas
Survey of India, Lucknow
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Project area

AREA PLAN FOR FLOOD LIMITS OF
SUWAWAN AND RAPTI RIVERS,

DISTRICT BALRAMPUR

BLOCK -A
{190.43 SqKM)

BLOCK - B
(75.86 SqKM)

BLOCK -C

|SNO| ABR  |AREAIN SqkM

1| BuoCK-A 190.43
| 2 8100k -8 7586
rs_ BLOCK - C nes
4 | BLOCK.D .29
B

BLOCK - E M

TOTAL 394.01

BLOCK -E
(21.79 SaKM)
RS FAD NPS NREAN

Area of interest of River Suwawan in Balrampur District marked in Sol

Toposheet

Total area of interest of Basin of Suwawan River for carrying out

fresh survey to generate .5m resolution DEM is approximately 395 Sq

Km in both Balrampur and Siddharath Nagar Districts combined.
& %
(SloTouras, /3 | ATHAK)
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11.That the Survey of India vide letter dt.12.09.24 provided the Cost
Estimate for the demarcation flood plain zone of Suwawan River. The

copy of the letter dt.12.09.24 is annexed as Annexure-F.

12. Methodology and technology

(a)Provision of Ground Control Points and Identification,
Establishment, Densification & Utilization of Ground Control Points
(GCPs)

This part includes planning, observation, computation and monumentation
of Ground Control Points. Eexisting CORS (Continuously Operating
Reference Station) of Survey of India and Control points established under
various mapping work shall be utilized for the project. Densification of
CORS network for more precise and reliable horizontal and Vertical control
if required.
(b)Data Acquisition using High end sensor (Optical/ Lidar)
This part includes Acquisition of Raw Digital data by Aerial Platform for
generating Digital Elevation Model (DEM) of 0.5-meter accuracy and
Digital Ortho-imagery of 20 cm GSD (Ground Sampling Distance).
(¢) Pre-processing
1. This part includes Flight planning, sensor calibration, Flight
execution as per plan, Quality assurance and Quality control(
QA/QC) for review of flight line alignment, raw data
validation for completeness, avoiding data voids, strip
matching, pre-processing of on-board Global Navigation
Satellite system / Inertial Measurement Unit (GNSS/IMU)
data for trajectory file and other pre-processing steps needed

for point cloud extraction/ preparing data for post-processing

stage.
Slot04rad,/D.N. PATHAK)
( Gﬁ%ﬂﬁfﬂim

3.4, -, Ademea/U.P.G.D.
YR wdao Bym, dETs
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This process includes obtaining necessary clearances from
Authorities concerned for flying over the survey area and to

acquire data.

This part includes mobilizing all necessary equipment,

software and hardware for carrying out the activity.

(d)Post-Processing for generation of DSM, DEM and Digital Ortho-
imagery

11,

1il.

iv.

This part includes generating Digital Surface Model (DSM)
from raw/ pre-processed data and performing necessary
editing/ filtering of non- ground points (vegetation, built-up
areas, bridges, elevated structures etc.) for generating bare-
earth DEM of 0.5-meter accuracy.

This part includes performing QA/QC at various stages of
project including validating horizontal and vertical accuracy
as per specifications.

This part includes to integrate Geoid model supplied by Sol
with the DEM on ellipsoidal heights for yielding DEM on
MSL heights.

This part includes generating Ortho-imagery of 20 cm GSD.

(e) Base Map Generation & 2D Feature Extraction

1. The ortho-rectified image, after data/image (obtained from Aerial

11.

Survey) processing, shall act as a base map from which topographical
and man-made (visible) features as mentioned by irrigation dept. in
the introduction section shall be extracted.

Administrative boundaries, revenue boundaries etc. available with Sol

will be incorporated during Feature Extraction

(f) 2D Feature Extraction

(Stououra® /D.N. PATHAK)
fA2wrs /Director
3.4, 1. fAwerm/U.P.G.D.
WRAR wdaw Buwm, FaEs
Survey of India, Lucknow
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2D topographical features shall be derived from Ortho-rectified using
suitable ( Geographical Information System) GIS software. The base
map shall comprise of various layers in GIS format as per the
requirements of the project.

(Open Geospatial Consortium) OGC compliant GIS database models
shall be implemented for generation of GIS layer data structure for

storing spatial & attribute data.

The features to be extracted shall be as per the deliverables/ wish list
provided by the irrigation department.
(g) Ground truthing, validation of Topographical and man-made features in
maps shall be carried out by Irrigation Department.

(h)As per National Geospatial Policy-2022, annexed as Annexure-G, it is

the responsibility of the Survey of India to carry out work of S1.No.12(a)
to 12(e) while work related to SL.No.12(f) is to be carried out by
respective Government Department as laid down in Annexure III of the
Policy( Page No. 22 to 24 of the NGP document) . However Survey of
India will provide existing Topographical Features pertaining to the Area

of Interest on 1:25000 Scale as required by the UP Irrigation Department

13. Deliverables
Following shall be output of the entire project:

a) Contour map of 1-meter interval

b) Processed bare earth Digital elevation model data of 0.5-meter accuracy
in GEOTIFF format

c¢) Digital Ortho rectified imagery of 0.2-meter GSD in GEOTIFF format

d) Deliverables also include raw data captured by various sensors and
instruments

e) Processed digital surface model

f) Proper indexed map with proper sheet number incorporating all

topographical features

(StoTouraw AN, PA
v /Director THAK)

SN 4w, fRwem/up g
Wi wdeo fym / %

Survey of lndaa Lucknow
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g) Sheet wise as well as complete mosaic map of Flood plain area .

h) Spatial and non-spatial data dictionary with feature codes, feature
type(line, points and polygon).

1) Feature description and symbols.

J) Seamlessly district digital database with a provision to show various
layers of various topographical details/features as per wish list.

k) Hard copy maps in 1:25000/ 1:10000 scale

(1) Details of the map to be generated are as follows:

(i1)Scale :as desired
(i) Coordinate System : WGS84 with UTM projection
(iv) Accuracy (minimum)  :Horizontal - 0.2 m
Vertical - 0.5m
Format A Output files in Open file format

(.shp) along with all the supporting files like .shx, .dbf, .prj, .xml,
.sbn,.sbx).

(i) Work Plan/ Roles and Responsibilities
i. Survey of India (Sol)

a) Project will be executed under close supervision of Sol.

b) Activities given in SL.No. 12(a) to 12(e) will be outsourced by Sol.
The quality checking shall be under the supervision of SOI.

¢) To the extent it is feasible, Sol will deploy maximum resources for
these activities on priority.

d) All mentioned above including Project planning, preparation of
bid/RFP, bid processing, award of work, work execution as per
contract etc. would be done under the supervision of Sol and shall

adhere with the norms as laid by Government of India

ii. Irrigation Department, Govt. of UP

a) Topographical features or any other features to be incorporated must be

communicated well in advance %
(SlotHoyrath/UN. PATHAK)
fders /Director

/Di
3.9. Y. FRwem/U.P.G.D.
YR wdan vy, aaes
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b) Activities at S1.No.12(g) including activities involving ground truthing

would be under taken by Irrigation department.

TIME SCHEDULE —

Time line of the Project will be as follows

ACTIVITY DURATION | TIME-LINE( T is start
Date of Project after
receipt of Payment from
Project authorities)

Tendering process and award of contract | 1.5 Months T+ 1.5Months

Data acquisition and Post processing for | 2 Months T+3.5 Months( Data

generation of DSM, DEM, Contours and acquisition and Data

ORI Processing will be done
parallel)

Feature Extraction 2-2.5 Months | T+ 5.5 to 6 Months

395 sq.km Project area is as under:

Survey and Maping Activity wise Time line calculation for completing work in

ACTIVITY Out turn No. and Duration of
deployment
Data acquisition and Post processing for | 65 to 70 sqkm | 3 Drone team for 2
generation of DSM, DEM, Contours and | per Drone | months (3 Drone Team x 65
to 75 sq km per month x 2
ORI team PCI | month = 400 sq km aprox area
month to be surveyed )

Feature Extraction( Manual activity)

2.5 man days per
sq km

Required Man days for the |
activity= 2.5 man days per sq
km x 400 sq km = 1000 man
days ,

12
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20 digitisers are proposed to |
be deployed for Feature
extraction work with requisite
Hardware and software

20 digitizers x 25 days x 2
month = 1000 man days

() That Survey of India craves liberty to file additional reply with the
permission of this Hon’ble Tribunal as and when need arise. However,
Survey of India undertake to comply with the directions issued by this
Hon’ble Tribunal. |

FOR SURVEY OF INDIA

(StoToyras /DN, PATHAK
fwrss /Director )
SN %%, fRwea/uU.p.6.0.
it wdem Ram, saas
Survey of India, Lucknow
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Item No. 09 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 433/2022

Pateshwari Prasad Singh Applicant
Versus

State of Uttar Pradesh Respondent
Date of hearing: 13.09.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None for Applicant
Respondents: Mr. Gi. Gi. C. George, for Irrigation Department and NMCG,
State of U.P.

Mr. Bhanwar Pal Singh Jadon, Advocates for Urban
Development, State of U.P.

Mr. Pradeep Misra and Mr. Daleep Dhyani Advocates for
respondent no. 3 (through VC)

Mr. Abhishek Yadav, Advocate for Nagar Palika Parishad,
Balrampur

ORDER
1 The stand taken by State of UP is that they require data from
Survey of India for which it has sought 6-8 months’ time. We do not find

any justification for such a long time.

2 Survey of India is not party before us. We implead Survey of India,
through Surveyor General, Office of the Surveyor General of India,
Hathibarkala Estate, Post Box No. 37, Dehradun, Uttarakhand as

Respondent No. 7.

\) (AN
BotA0Ta%,/D.N. PATHAK)
( s /Direcior
2.9, 4-®a. FRwiea/U.P.G.D.
wedry wiam B, ST
Survey of India, Lucknow
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3. Office shall issue notice to newly impleaded respondent No. 7 and
Survey of India shall file its response within two weeks after receipt of the
notice. It shall ensure that a responsible officer should appear before the

Tribunal on the next date on its behalf.

4. With regard to construction of STP, stand by Principal Secretary,
Urban Development is that it has issued a letter for release of fund to
Minority Department and further work will be completed fully when funds
are received. This stand is totally untenable in as much as entire
responsibility is that of State and the State cannot take a defence that it
is awaiting funds to be released by a particular Department or
Organisation. We direct Principal Secretary, Urban Development to
proceed to get the work completed as per timeline and in any case within

three months and submit compliance report.

S. List on 14.10.2024.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM
September 13, 2024
O.A. No. 433/2022
A

TR0u5% /DN, PA
P, iy

9N, =, P
::Emmm G.D.

fm, savs
Survey of India, Lucknw 2

18



Y,

Arnexuve - (C 19
aiferenal) aifvaaan, 568 s - E
WY $N WIS—2, T |
gha-ee.sdk2.balrampur@gmail.com

AR,

e,

oo 1 e e,

s-arifo e, Wil wderor R,

frgfay wve, Ml AR, TS )
9FiE- UGS/ T0R0T0-2 / Tloshodlo / feiw —08 / \0 /2024
Ryu— mrlla vy &R afeww, 7 Reh § faredd @1z to-433/2022 TR ye g a7

TR W IRGR T 30 A iR IRV @ IFUIE § SHYE-TeRTY W A T4 @ gae ©F

i fafr & e A
Ty,

IWEd R & waw § gm s ¢ 5 W W @ wie
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:':i;mlﬂ'ﬂﬁ srfea A Fe el (featurs) & wfa & fiw WA Sve@ oA @1 FE

!

1. Express highway with bridge; with distance stone
Z. Raods, metalled and unmetalled
3 Bridges: wuth piers, without piers. Causeway
4. Streams: Drain, Canal, River
5 Dams masonry or rock&filled, earthwork,. Weir.
6. River dry with water channel; with island & rocks.
2. Other wet land, Temporal coast line, Harbour line
8. Embankments: Canal, river, road or rail
9. Railways, Airways, Airport
10.  Contours with sub-features, Rocky slopes, Cliffs
11.  Towns or Villages: inhabited: deserted. Fort.
12.  Builtup land, Building foot print, Graveyard
13.  lluts: permanent, temporary, Tower.
14.  Temple, Chhatri, Church, Mosque, Idgah, Tomb, Graves 15&Boundary, interstate,
Dist Boundries,
15.  State: demarcated; undemarcated
17.  District; subbivision, tahsil or taluk, forest
18.  Bench-mark: G.T.S. geodetic; tenrtiary, canal
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Che Gazette of India

L3N -8 Ue.-H.-28122022-241463
CG-DL-E-28122022-241463

HHTETIT
EXTRAORDINARY

I [I—8vs 3—39-9Y% (ii)
PART II—Section 3—Sub-section (ii)

grfersre & v
PUBLISHED BY AUTHORITY

|, 5852 ¥ faeelt, quam, v 28, 2022799 7, 1944
No. 5852] NEW DELHI, WEDNESDAY, DECEMBER 28, 2022/PAUSHA 7, 1944

s s denfidt s
(farsrer sl sfrenTfarf )
sfeg=AT
7% fawett, 28 s, 2022
FLAT. 6095(37).—F=1a A=He 3T fRAi® 16.12.2022 #ir srnforg ot &=+ & g
q-FTAF A1fq, 2022 (FTATF-F) FT ATAIET 2T 4T 797 2
2. TEHT, TR TATT & FE=44 2q TE -2 H1q, 2022 Ff vaz g Afeqg=a Bar
ST 2
[T, ®. THUH/25/07/2021 (£-33381)]
HAAATF-F
g -enfaE i, 2022
1. e

1.1, s-eariae SRRt ¥ F & g, azd ar anfior sEsesar fEw, s e, dffar s By
ATrA ITfafatery, SaTa=t, @99, S, ATTET T4, qTHTS ASET, Ay d=rsr oy 7% afsqaet
T TAF & § STITANT | G- HATAF A= T A AT Ag qrnfoeF, st s wataefiy g,
ﬁmﬁwﬁﬁﬁﬂmﬁﬁmﬂﬁﬂﬁmﬁﬁwﬁmﬂw#m#

T T TTART F7F THIET FI4 § FeI9 F9797 8, AIZT Ageaqor g I AT : ¥
=7 H e e g %
8709 G1/2022 (1) (?'ﬂOQﬂoq]a'q;/D r:& PATHAK) \4 (4] 1
P /Director
9.0 gwp, f-’ﬁ.’?m
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2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

1.2, e e ifY, 2022 (§ i) v aEfE-Eta ffF & 5 wft e, s @iy s

HUH GAAT AATEAT & AT Fq T-FATAF &FF $T oG FLAT qrga! gl Tg Aia s o dr=nfaf

v (Frowdh), s aewe (i) grr s fEiE 15.02.2021 (Ranfade) F et affe o

=q7fae 327 3 g-eaTAE 22T Favet F AR ST Iened 3q Renfaga” g Sere agEe a|rEe 1w

smafia &1 it Rer-fA3at 3 qeafRs eer afimgaw/eane/atom £ e e genfas ae

fafafia frar &, At genfes oiRfRafEd @ % avy B F o =mos g Fuife 50 29 e

T AETAT 81 77 g-eaAE a7 ¥ o gfY, aer #r orn #war 2 6w 9% iy $9 3q st A

FILET T FLAT 81 T S[-EATAT ATECHAT, T-FATF F9 3T T, THHI, L-TATHF Fa@Ta1 5

fawm, Fara ¥ dadw o q-earE swr f S o weduw 3g e d sty sgae #r

G FAT ATadt 8| G-F41fAF T2 1 Aftwgu/sare-/sfimg sov adaw T § 91 999-q97 17

Foady g Futfia RenfRdent grr enfae o, S s2ew o3 & 7977 #7799 F a7ear & Aafag

dFE F Areaw F st gy f et s agmar A

2. wgmdRws

2.1.1. 94 FI AGIHY gq 19 ITias § 9999 Aafgd 30 g-rarias yae # affas s aqm=m

2.1.2. 3o F RO WL BT AwRET FA7 o7 Rfe sefsrasn i 97 spme gmT qur anfiE fan

YT T ZHHT ATH ISTATI

2.1.3. =rFamEl T 30T ST F o ATESAE 69 F ITAN Fh UHA R A0 GeAaTe J-eATEE 22T

£ AT ITEAT FT AT FA F o0

2.1.4. 39 ¥ UF HI -2a1AF IR gAT e [t gww anfaer gn

2.2 I GMEFT FT TR FA T AT Fufetag Fevarnd g

g 2025

2.2.1. v qaw i v f@AfdF zm= d9w FE7 o G-enEE &7 F I @7 geg afdq sarar

afed afda ATaETFI0r &g AFET F ATHTATHL F FHAT F2aT 8

2.2.2. TATHG FT TFH FATT AT ITH H TIHAT T FLA o G547 AL G § Jga< AGRATT AFET T

TUAEHAT & AT § UL FAT|

2.2.3. HAW FATHTH, ATHAF, TR AT EowEnTd 59 A F wmemw § vwhe sy fAwfEg

T s s A alY s At ¥ o v saorwers it e s i)

2.2 4. srafas safRafa stenfafrat siv siaeme st s &1 39 w0 gu aga grsfa 2z

FT gL

2.2.5. 7¥ %91 ¥ forw srfa s Rrrze) _

2.2.6. T, 3w, A &=, srafde s amis gars 6 anferdy afRe i quear @ s

HafAT FAETEAT § TEF AT SU-TgT FEearal # AR i wegm w4

79 2030

2.2.7. 359 rotege T SaaTHias aaevr i qmfser (929 o yrfior &1 % o 5-10 Jt o 347

sfrT dere yfw % forg 50 &t -100 &)

2.2.8. 7% 3 & form sfa &t sifir seraw Aiee (STEuw) (FHaw & 89 25 &+, TgrEt e gty e

&g 1-3 #ew)

2.2.9. THIFA HFET AT GIAAT T FIT F-EATAF T s@ac=T (Sfpas) Bt s %

2.2.10. zor £ AT ArgeAFATA T EHAT, FIAS AT TETEFAT LT

oTHoura® /DN, PA

ﬁm//ﬂiradur )

J.4. ’i-mﬁﬂ'!nm U.P.G.D.

IR wdam f&um/ e
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[9TT II—&vE 3(ii)] HTE T TS9T ; AHTYTOT 3

v 2035

2211, =7 SHAIHT FT T04T F7 TG IAARTET THRT F ATH T AT TLY qag DOFA F IY
frategam/adiFar afiafes g-enfas ate

2.2.12. 7@ TELT AT FFAT H IT-HART ATHCAAT 31 67 G S HTATHAT
2.2.13. 5@ g dl A FEET w1 U FHT e
3.  wrifY @ gfedor

3.1, A F7 wrww o Fww aedt (oads) f ofE &g g-enfas denf s st S s
FICH G, Tdgaeay F guft &=7 ¥ zerar o= 3w araT F st w9 9w IwEie 7 geatdar
I FIAT 2

3.2,  srwfAdR W g A dareEt £ dgaw A #6i ydgw aur adty saee £ fAfie
AAGTFATA T AZAT & F I F4A § TG T F 3974 AT ST &7 § Gfs qawEE 6 g
=TAF 327 F "gd F1 ggAmdr g1 AT &7 wew vF quw qivRafadr 97 v @ fad wdw
FAAGT FT TH FTFA ATATAL T 64T ST &6 T I AU == G AT TI/EAT F STET T
SUATT § ATATTAT I F Arg-ary G safier § {3l FfAgt F aro gfteqyt w23 § g gt

33. UHiFd -oTAE gEAr g (ardstenses): AT guw 3o 97 § gy w7 f et g
TAYT AT HT AAGT FA & (0 AESTASUF qizd AP q-rmfas guar gou= (FuA-shsfrarin)
T g g faerast £ afafd St saeidrr aatam sefyomtert 1 s 5w st 2

34. siweET TuT gEAT ;R Fu e (ardhd) smEemn wihEr Ser aiftEw s ardidr
THIEEFAT & AR U, Fd UF q-SATF 22T JEAATET g fT SITIAT FT I5167 961, ST =t ag 7
afvarfia FefEamfarT atee o 7 arafT daem ¥ wreaw §, sp-eanfas 327/ gor F §ug 67 vdT §
TATAH TATA FHT TAH FE AR orar, arearas [ FAae-arafas a9 22 | St § Iqeeyar sy
woft Raurest v anfier w71 gu e Few siv ag-Frvas ggan gffae w29 % frg gogss grf

35. TATAR: a7 ifT q-rafAw @ # Bt oiv =y uget & a9ea, g9 6T SgaT # qew
FATTAT ST wwd T S aw=mfaa faftwi, sttt s st & ofteds, genftts Rt
fErarsr &7 qreq ol Fafaaa: A 2 @) st & sore sEas #1919 Iem # wer 26T

3.6. WME: AIfA, qF 7I9F, qF 22T ;T FH A AwiRg FE0 T2 THET T-EIHF TEFET G
TH-ATYTA T G ITeed 4 & o 327 i M=y qveqw s=a=igar #7999 a9 29
TATTH AT ATHT AL ATATT G F¥ TTIAT T Argor 7 azrar 15

3.7. wwar R §ify, @t dquar fEw i B w0 A SenfRa 56 it oftga €
T AT TaYT % o 7 a9 SrFriorhd: ST TET ST ol T IL9T Sl =T F 747 Ruwn #
-FTiAE A o7 farerr &1 waTe e off gvm, e A aetaw yarEt F aqey g s fae
HET T HAEIFTOT T THTO ZATI

3.8. =FHTE FA { Twar : Refadert ¥ srey fiaw sardor s gads B sroam)

3.9. FAFET AHAAHON: ATESF (AT FT ITATT FF IeqT(Rd 74 oA A7 (wwairans) sengias
22T T H= Y-FATIAF ST &l ATHTT QAT HEAT ST A7 IH GToAaT & Gere a=141 S|

4. HOITTT &=
4.1.  HTHER TP & 0 OF J-eqriaT o7 wadw 7w afafy () w1 o w3t o 9
s o & "afda afafafet 1 agrEr 3 F v suges Rar-fdet, ARt s seiwE # dae

FA AT AT FA F o oftd e grfh ST goenfas oiitRafad F guy e 5 g=nfem
FT| ST 9T g F 997 F9F 13.06.2006 @Tﬁ@ﬁmﬁtwwzom

8107073 /DN, PATHAK
v /Director )
3.5, . fRmerm/u P G.D.
TR wdew fRBhm, saas
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4 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

F ded TR g-enfAF e dadw o) Rewm wffy § wew & afdw ofi e o Rf
(TAuEEtT) F Fvt o aftedt @ afrenfa i awiRa som S & g e w
ageas 1 7 fR &) Sroadt A1 sl J8t & siqeiad & At £t wmr ot Fat @ e
FIH 1 AT foa sy e i et dr F sy F qqer s gt st a9

4.2,  SfiETfER s weEw F i 13-06-2006 F ST g7 AT T T AEF 1T AaEEar
(TAuEEtems) = i aFfdrT qgw, Forer A wardt ger H1 FFear i FrETEr § agfEa = F dog
FOT AT FHE F AqFeq f&is 13.06.2006 ¥ Fgq afsd W wAuadters wwet 9ty fr
HLHAT, oTRRAT S FTAT T T2GETE RS 3 o)

4.3.  FruEdt g F Ared AaEr FAr 2 o7 SRR et sraear & dafie s wrat
fAdeT & Sroadt F1 3wy Rrwfeet wom Soadt SR 7 aamtrdy aeaar wwm som Suad
fafere 7=t ov AL i wgrrar i wwdw F oo afafes staf@fadt s/ ar w0 agEt 7w
T HHAT g1 IT-aIATAdT/FE aET § S90S & 0 gia i 8 awar )

5. H-ETIAF HIHTHAT T GEHTT
51.  q-earfas e FEEEaT

5.1.1. UA-SHStarEns 14 was weriees et 227 fiv 1 argar 207 8, 5 39 % vhga
F-ETAF gar garet g F e e aaq B qwht # 1 awds w19 F o S amr e &)
SETERA 57 321 v it wrdie wrafasars ¥ ager aghy difes genfAw e die (aaemE- i
faar T ) ¥ =9 § svmren di7 AT Fom a7 wwiaww, =, areer sdeE, e e afaw, a1z
afors ataw FriymieEt F aqev G & 7 arfasr F0 gu Av die Bl goenfas o i of
AT Fom et Tor fe b wataw ynfeEt F ager aufRs sEgromst F ager @
st & % wreaw & +ff Fwfaa g 2w vos it @ifes a7 deftw genfas 2o ofim ¥ fro os
uF F #OF FT a1 57 whT qEEr iRt # fiw vSEE F = § arffg w9m wnft arEee
ST ¥ FefeAt ol rdafiat s swr aft=ras ggaet #1 i gro el s arreamr w
TtaT it sroaft

5.1.2. o # ot Raurewt gror wgiw wifer s aefir qonfas 227 9% $a= afwm F yaae
e g-enfaE T T (CESiEER) F aured F 9rew ¥ R o, S S 3T o fare ¥
TSl [ FEA T FT UF "W T F AT T 2T

5.1.3. UfiFa e fevne (Fufters), TorifE ST v s wEesr e, vasietae ¥ Al a9
HTIH 32T ST HETSET FT ITART Fleh ITHIH-IE IcATET, ATTFI, FTS T THTHTAT F TTaem

o F o Tsw T AT UStHT 22T Aigh & g2 A et ¥ wanmd d=rtera R s
AT TET Safver SqaanT ud sq-gEe G dwam (frerdvaus-ua) grr At wiRaf F
qergd A T g e F (oerdd), i qg e ¥ (ureroedt), wRuadtard afx
faforsr st &1 sreaEa T STn/ETT IITET AT 91 ATEET USRAT #7 9qF 227§, FEr
Are/getens & @A A R At i far Ffae F agE rAsidie % qrerm & arameor 37
AfesIryes AreetEr gt @ el = § antedaad qfur sae f 9 a0 e §
STETE g Ryifia ot o ¥ sl o7 =T g oSfRE gRT T a1 ayerd w7 § v
g o a4t g q-rafRE 2T oF agw e Enfh uasiErererasitens ¥ areaw & fv-amEerd v,
FAHTETHF, JAN AT A F -eatAT 27 F wAEE 6@ % atwwm #7r of ageg a9t F aqEn
AT & T FHRAT §1 AT TIHIT T A 2T, TET G2 G4wAT F3 (TAerwEHy), Sy a9 g
(THTHATE), AT GEATAF FFeror (Sroware), T 7T FFer S AT -0 At A Sef

& 2 /Q\"\’\W‘

(SloToursd/D.N. PATHAK)
//L‘mector
9.9, y-wn. fFReea/u.p 6.0,
W wdem fam, s
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[T I—&vE 3(ii)] AL FT TSI - SETETIT 5

m@ﬁﬁ,ﬁmﬁﬁwﬁﬁﬁmﬁﬁﬁwmm%&wﬁﬁwmﬁ%mx
AT ZTETA il FHTH FL7)

514, 7% A% 3w, wasidtam e ofters F yaw, Fedawar @ gasfa ¥ daw § a5
wried @ e F agw, ferivawsti-ua, g7 e sl fsft 8 F gei & o sie
Fettars & Frr o deremmd seardt ustet gt e vt s geftard a e ol A
AT T e STeT 2T S s Ff/ATST TR ¥ STerE o an Ay T, qn T
i & Tar g off T A sron R Gt swftare odE s a7 F aesw & 2oy geqw w9,
T FIA AT THT FI9 F T ST G5

5.1.5. T¥rT Aifers i 8T -varfas sivet g dast arrat F ¥ SuTEATAT @ g i
faega e & vt F sueiw RAFRE @ yenfie R s s, st g Ao, SR
T AT AR+ AT FAFTAT G A T AT S AT A T STEr B st v
HE Fae 39 da7 a9 wnfvd B S F Raares aueEt g sifiFr @) e T g
i TRl &)

5.2. WA FFEEAT

5.2.1. WY TATAY ¥ AL, AUGHT AHAAT 5 GAA FT TIANRT T A7 AT Ffat w7 Frw
st qifEafaft o # gwrat F01 & quw aar 3 g & § gy o ¥ awie futr 5
Afafia fmar w1 wisEr =er 32 F Fiae gmadw, st @ S fr sraeawar a9
=TT AfeEw/EERT # AgT ¥ 7= f AATFwAT F Hr awE F o g-enfaw gEer et §
qere 7y fAsft o sy vSifet & wgEnr Fr At & sar #1 2w sgew f wfy F R ag Ay
g ArafeE HifF, 2005 F7 ware S wFeror F et F Rro B ) ST ¥ d=re F Rt s
faffat 1 siw aer Famar smom)

5.2.2 wasires it g uF @

5.2.2.1. &l vHHAATE -eariE 27 F g SAvE T St At @y, Faer ey geey 221/ e
FTAT T IUTEA [/ TETETT AT F qae gIer 341 e, vasiens & Fsft & sl s adeor deomd
S Sfrogems, weuasrs anfy oft anfier 21 awdt £

5.2.2.2. T 14 TP #ifs oA T2 RAww aeget § &, Sraefes 98 ¥, adfzaed @
T FEE gAYt & Fith uF /v 7 e siv RiSew wnfAw g sveey w0 # 5 o wh
wifers s erftr Sor Frv-argelt & Haft T F Fhee o waEm § R e daf (o, ars,
W) F T § FTF 4 8| T ATAT 1 JAT 8, 97 Atgi-zie T s vforders 7% sex w1ifors s aefig 227
F fore & % =7 7 #d Fq F)

5.2.2.3. wHarsrs Hifa # Faifa gt F1 oo 39 gu, aeFe ) sefdsars F a avgw = i
Hifea #7%, st o afte RAf Raurst F ggam 3, R oo ¥, atateaed, ooides
(FrETw), Fraves & (Fematas Hamd) s shnfes ar @) F s F B S 2o

5.2.2.4. Saf® F3FE F Hax vwerers sv= Rateqew /ee wfs adiwar statesird a9t @ &
fore s sqffreT fAramoa, it & st srareeramsti % sgeT OF 327 ¥ g9, TETETT WY I §
for e g sfafer framr 5wt v siafva-smanfea senfidft 1 3o #0355 959 st safzet
Ft steTsar givm F2 % oo e sfirsr fRramom)

5.2.2.5. o gt Hifers g-eafaes S=1 v arqet F g s vavam ¥ forg, Frew s £ g
aae I # & 7 {1 /AT ot Areasarar & @ w0 % R fsh 8 F avr st
=M F 9 o sraeas -enfAw 227 F gom A1 e ft aw w1 95w #6976 7 vh verer

(Stogouree /DN, PATHAK
fewr® /Direcior )
94, %-w . FRvnem/u.p.6.0.
YR wdem i, s
Survey of India, Lurknow
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6 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

&G F THAAE FT HERT AT F A0T IIETA AT AT F T2T w4 AT 4§ @i w7
AT AT A1)

5.2.2.6. THAE AT o7 FT ITIRT FF TG T 27 F2 F qirelwer § girerrarr F = § 504
FIT A1F T AT o s & B Qe Ragrei g ffter amfser Rt & sow 22 a1
ﬁmﬁﬁmﬁzﬁaﬁﬁaﬁﬁmmﬁqﬁww@mﬁﬁ%ﬁqm—mwwmﬁw. Ig-
Wﬁmﬁqﬁmmhﬁwmﬁwmﬁﬁqmm@ﬁmmﬁhﬁz%
R £ gl F g 6 e s an

5.2.2.7. Siad w e Far I ft gler o 9o a7 e 3§ 9y, veeard ¥ drsarens
g F1 GfEfda s Ser saer F aqe awrar ST vEererd i avg & AniE dwew §
A BT ATCT UEArsws # 9T F 7o 77 v #7374 s ) vesrard ¥ fro e B ¥
TAT AT 1 At &7 & S FELOr, AT GAT F AT Ao AT U0 veEard ¥ S F awery
FT9TeT HZ F¥ AFLTFATHA FT AT T 97 ST 9w grer g2r far smom

5.2.3 st drx it syt

5.2.3.1 greifs g Hifers g-eafas o Bwy aegst & & v F oo Frew daem/famr § aof,
THHT AT T7 a1 2 F g w ety sy vaserg ar Fae sear/adEtas i i dems
ATEAH | AfATd w7 & Frar S 81 32 F aveata s g 6@ e die S R v e v,
2021 & fRerfAdsernt & srgey fAsft & 6 seadicaw gafdfa wnferdt ¥ qra grm Bfiem -enfiwmm-
AreTi SR & WA ARH Fr sraemFarst 7 swwarsy f ofF qer = 7 At oy g
St forerd At sp-enfA Ser fwat F Arew weag/ositaEt i vagerg giurserar £t i
BT St & q-2erfa o AT sEETEare F g a7 Aea, A A afEar § garw
T-2ATRF T2T F HEFr § Hgeqor qffer o

5.3. IT Al T9T FTEZIATIAS AFGLHAT |

5.3.1. ITHaE AT YATa Fag wfeet wag & S ot S st argfd, s orret, a7 i st
S ARl sraseaeTd R St 81 ogd § Sumag afart @i 1 3 9 vty F amiEer w9 s
S WIHAT § T AT SATET AT FAT FIA F (o7 3 FTAATY AwRa £ St gt 12 1w ¥ f
T st 997 2

5.3.2. sfaaeftT ST HHTEAT F T7T HEed AT T srferaedT F ooy 97 AT S F 9, 9 ey
YT ¥ o0 arens qrartaE 2T A TG w0 f AT 31 7w e, T T 69T a9
FATAET Ao U 9 g AXq it e A= 71 927 T §) g, aveat, det, A\t e gy
F Farl oT T 9uE M-I F At § wdaw s wwtEe £ aEeawar geft 1 e et
seferaeT Y wifh ¥ forg arrfifes q-enfas T2r wgegf 2m s 393 o =% sftue s sogm
st A8 anf Sl ariafr vt F semer Bt @ fr afr aefird £ sravawar anm
ST Psft s et o 6 oty $ofeEt § afir aefiard F a0 s 5 g9
AT FIT ITLTH FTESRIRF 32T JaqeeaaT & fab v wa@waE ¥ P s o 50m
FrEErT IAATE = i qafem Ser semsEt § gfE 7 9wy 3™ F B, Huad v R g
SRt a7 / At Bt g fi arfterdt F arg gresrnes aaear d SRR w1 dare o 7 aftwm
&= srom)

5.4. ity RefSrewr feam

5.4.1. RSz Ram sa wifas wafsr, afar a1 dar & aaref s e T o RSea w3z 8 2
Fore RfSeer Raw =ie, smfis, Fawes RiSes Ramw w1 wiftd g, 5 gefire din sae-s=madT
FaT gt grr e grn, @i Agaw fofr a9 6 g fe o wfte R e s 51, 9

%\ﬂ“"
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-1 T & ST 7 o7 wfaefter et gt i o A 2, Hahh g fafife =
TTHYTH F24 F forg dame fFam smo: -

o FEerE RATATSH F dHAT WA F FAT A2 Iywag wter 7 F fro Ry, afiee,

o AFF FtrerT yorret (FroroETE) st v et difserf, FEe oz (o)
TRt ST evre s R (smdeidt) Fet & wdw srafRufy Tem

5.5. EATIAF AT FAETHAT (SFeme)

5.5.1. sftwars, T ofT TreTe F Ay wEeyl qeeariE T=w e e we gee s geafdar
forT "221 % wraeT 9T A 3 F Ave, Sfierd v St el wify (S shenfie wif) et
4t gfegmm Rftes saaw=a (39, F=e, J2a%, afR) affs genfis Tayd=nfrdsemamomet
THTHCOT GIT | FATAT ST A wiAey £ speferaedr o w9 7 FgaT 05T I T 3 A=W
Rfves mitfRafad oo # "s7 ag-Faioe % ¥z & am=, =, To7 s =fEaat 7 ofie s5em
SHETHIET fsft g2 6t afr anfierdy ¥ ar Srsrs germar 6 fRar § aayad=i #1 agmar 39 5 B
HETH ATATALT AT F317]

6. et foraT i e R

6.1.1. Fersit, fsafammert, seanfies sforgor seamat e afrg Frorer sféreror deamt § At = =
=T 200 FrafFermery/ seamat § q-eafas Py wam 6 st @1 e arswEw F o v
FTE 1 -earfa e Fr 7ga yorreft % " gt v T8 T &)

6.1.2. AT F Frat=a F ara &1, gaaw T AT F & ¥ T ¥ 3t Rey, qonfw daww §
o= Trermre syffrerstt % fore Temme ¥ srawe ey 8 it ST 21 59 Surae saere #are F o,
FroHET A7 TRASATE, -EATRAF Freorw TRuT TR T 7Y AT e v afveg (gAuadd) F amr
e 18 FEm et Frere afug gy Stee SO serae g s, et das § A
TR gfaTsierarst & oo ag-eadiw wedty o sgar Ty (GIUERE) ¥ 9N ¥ =T &
Fgar &%, IE wmE AR BRu Sl RuERnE ¥ oauasy qeewEr w7 g9 3t
SrerforsR/stereror et # BT sowm e B va Iefiar sErea g srariE giterr s ferer
F forg aarfAgifed uAuaRIUE staar AT GYFET F Ag9 AT F AGATE, HAA TS/ T
ST 1 Frerfior AT srom)

6.1.3. Tl ¥ Frafemaat ¥ wv 9% dadfis @ ¥ geafAs B fen seiwa ¥ few
greaTfEa Frar s w=2eft et Fwor s s s qmme F 9w 8 i e 2y et
fastrer o SNt # sy s #r g Ry srom et w5t st
Hifd ST F arg ThFr f1 aiRe F29 gu IWeT it # aqEe Fi SR G
ST

6.1.4. =TI *7 & A:Fawa & < fafes Sl F @@ i Bt a6 w1 garfys swar 21
T-ETF AT Hag SrenfafEt F avft f@fay & § qenfas e ¥ fEm oF 9 i sfe
HEATH FT AFLAFAT §1 TET A A Bse vF i deam (qrardstoad), s a5
HAZT HeAT (ArEsrgarny) sdar e off sugg 7 deam, aEwtE ar [, @ e e e
Sttt F &= # fafore wreasw yam F79 910 Sopear Fer ¥ w0 F B G smom

6.1.5. AT TEAHH, ASSAIALT FAANT (FTFHT A wfPreror @ewr, g qvFR) 49 F 919 974,
AT =7 F ot ITA FOU A0 FFA AT ArafF s anfierd F areaw ¥ sl giew St
e stroem wffreror Sfram=ss Y Q@ 7 F oo, asEa SEnT g9t F1 ST wierer ARt qur

%\J\ \-4.1
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Wzﬁﬁw,ﬁmm%m%mlmw*mw#aﬁﬁ%ﬁm
Hag SN & |19 TEei1g wqTie T soam)

6.2. TaE® w7 TEHTr A yHOH

6.2.1., FAfere &t g % Fror, wdeor F fong st ol Frerer Y off oA St 21 e FwET s
fafrat % amers & € sgawrat 1 quEsT Ft 7w T F Qe dx g ) gwits, et §, aafe
I FY F T F F v Fer F A€ o A8 {1 20 w0 -y i T £ w4t qer
FTd & F ST & S, FH-FA g w1 By wnfE wwar £ 67 g5t a5 B ofsmret 6 A
FT FTLOT F7AT 2| FALT GG T TOrawr 7 G970 @A F 0, aFurFarar F TSwr T THoe i
A FraTew ST TSt & e T STer A9 ot W ¥ Ao & R R smom
T F5HTEH T THT HIAF FTZATS G0 A7, JuAT FFeror Jdra<y, shenduw w6t foire dfr
Faraet arfe S arfon ade 9 e 8, % R s s w0 3 Al R s

7. G- e

7.1 F=, frenfadi sl swe F Ao s w3 § araeh ¥ Ay us g qri ety 97 wwe
B stToT sk AeEe gorw s T sferaer § g ¥ R g-enfiw S F fAfe i #
AlFT T F 37 M AT SO G aEE m i SR w7 67 qww § gt
FART F w6 @ #7 99dq 70 F v afn w29 330 sroin 3 § g3 s gERe
afafEfaEt F foro grgnnfs frer, fEfs gk @R (vavar), arse 3Rl wr, SRt
sy, RfSres S anfz afeg wmee Rewaw 4o I (qosmédiuam) & samgfis Sy fam / afa-
ATEA [ STETS | SUUE iAd H6T F IULNT F7 98147 o7 F 3977 v Jro)

7.2. I-HAAF SR TET sfEaeT # fAEw w9 F v uw ggagt = 81 o vfafee
ATty F sregEar ¥ gaAE denfis fEw 99 (o) amw oF gase fEw w51 e
STOHE GTOT ST MR & qearaeT § fFar o, fSrad sty six s=inr garea, @ o s
fEramr s Trore fBramr F sfafafar onfae € <& e soiv % qeait % o= G5« g s
T Y AT ST AT -t qet F e #r anr agm ¥ R 41 geaas St wwm
FAT AT -FATRF 20T § Hafora qraet ov FrEr A s Soad i sgrar s gamg Tm

7.3. 8 § FATATC T q2ET 34 F B0 g 32, sudnrrat a1, Rt s aefes aams ¥
HEAIT & 2471 FEATAT ¥ A/AT G-eafaF T e wnfia G srid Sufafy @far s
T AT T gRErATSE qAET SO vt - SEnr #5129 § G-eqriF qawann 5 g5 79 b
e spreft fidt &t se-enfae srenfifEay st fwfr 5w § gaw g9 a5

7.4, -EATRE &= Aoy Fafat e e yEenr dara % Fata F s a9 7 uF gs7
Rear aftla wwdt & 7Feas gt § Rdwast v deae Fuife deiee om a5 onfs
FEFATT F AT/ -wArF T F Aty o # wfdwy 7@ gem ae genfi e F gen &
T ot & q & waw feeft fed 2o § vF 997 Fw swafss s & g 9 3 A qenfE
Faret & forn o afas ¥ aw9 § "o wom Gy g-eafAs 3= fr guar #r At e ¥
UL HFGATHF FEAFAT & A9 T AT T@ran o 2T @ awy BFEw 21 F B, g6t
framit & fireds o e 771 g g-enfRE S ord snfie e s st o Yo i o
TITF TR T ST A G210, SFEEET F UF S S 9T TG T AT AT wor ¥
srafere giEamd wam w3 7 I=fie A st § G fsf sEam 2a § goenfE & ¥ sarfeor g
FATT U TR FT I FEFAT, ATEATAF THT [-TITAF 2T F G T AT ToT FF 747 F7
T BT S faAfRrer usifEaT & et & Suerey i gere g

Nz

(SloTHograw /D N,
ﬁa?w//ﬂireuofAmm

A Y. vy
B karms mm/U.P.G. D.

Survey of India, i.u'r:know

28



578

[97TT 1I—&7E 3(ii)] HTET FT TSI STHTITIT 9

8. #ffr = du

8.1. THF -eATIF AT sraw=T & 9 A Ragrewt F fiw agraar e agawr gem by
FRwiarel < armft feratst g 5o SUa T agw F oy s-earfie F=r Ft sumerar § o o
AT U R g AR wa e T g

8.2. FTH g wfsa SfETfEnft o ifF ¥ sraterm, wo% Afs sy, Rer-fdst F Rt e
9 F e A F fAw-fRem antstT o farr gm Suwd 3w AR F fro g w7 e
fEramr &rm e S genfas fe fiem s senfis witRed @ F o e =t F B
AT FATAAT FT Ioora srqeaa-1ll F B oy 31 AR Baarat F wowst & afafes oy s
e USTAAT it TgETT F g g A7 Ageaw-l F By rn gt F deive w7 awar £

|
-EqTiAE ST T SR fww wfafy i)
1.1, ST SRR F wvw, =, e s sqEam ¥ gafee Bt F sty S
f e s
1:4.4.

1. | I, ACHTE AT AR HF 9 § wiafsa = T
2. af¥g, fasm i wrenfardt e, s g IUTETH
3. |ufafafE, var R afye, 9 g e
4. sfafAfer, e @adw siv aiaf s BT, s g qEeT
5. |wfafafa, i geer oftas afeEm qIET
6. |wfafata, sgfy daram G, s e qIT
7. |wfafafe, i s gear s s=amem, g g qaE
8. |wfafafe, g=t s d=mey, wra g LEL2
9. Hifer s % wfafafer LELS]
10. | feers, Tgi g7 ga9aT % ey
1. |wETiFRerd, AT qas=S gaeqor qeT
12. |wgriAzers, gregisma qgrfaeermeg g
13. | wEriRRes, e g dafe Sy i s-aEEr A e g3
14. | wErfAers, ST 39 T8er qee
15. | 9T AL AT TS ALHIT F [AAF1 & 647 9049 ¥ 07 309 30 F qfdFaq a7 |["eew
afgra, ot afafafeat s-enfs Teygmar % swm, y=e v e & 99t
g
16. | -1 I F FATH & T T LG
17. |99 9= ot SfRam, 97 ofw R e
gt

%\qw
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feroquft -

| sffafE wrea avF F 64w afv4g & g7 & A 78 2w Tl

STt srarvrosm & ww "ear 1, 15 % 16 ¥ o, fregfr awa g i o 6 gt fo
st it g s g =afve % o srfire &y s 2

1.2 &4 :

sttt afia seaEl, aamaTEy sfe Faret ¥ wvo-ary e e ¥ g, SeTEw, fAr, WA,
HET, T, 3rarae < / a1 RfSedfiwor & @afdg ot @1 agmr 37 5 fro sogs i,
fremfadent, Torfifat o FeiwdT #r da w0 o st == F Rro fd oftg R @ 9w
TATAT FT F@MET &, 79 T qHag T4 F79 lX [-0q1f GoaT YauT 5 qogg F9 F o
AAYTF AT BT AZTAT A F 0T IUTF FIT AT ITHT ITART 39T e o= 7rg F amaey o areft

e A F warft e @ % oo B ot @ Suedt aoew @1 Arew B g e
STt 5w daw & Sroadt #r 3uges Rowfet waf, R R 75 far mr

(i) \faf srae gargEe & il @<t o R sl goar & S4f@m ot 5 artads 50 F B
H-FATIAF T2T | AT [ 7 FAvel F A-Fewie S w1 awdw w77 F g wF vhiwd e gEA
FATTAAT T TATIAT 3T T HT AeT HGE;

(ii) =T Zor 7 q-rofaes T=7 smaeawarst F1 Fufwor e fofy 3t o 57 saeawas A Ea
forg o ey % fRwror i g i sregerar 26

(iii) =g wfATT Wi % B F P awarel, se, swafas, dvaerd dsat affe adf Rt
afw arftardt F o oF a7 enfig F60, S arfdé @3 dn o= el g==7 sEwemT afw
&

(iv) aafE gag-aa 9w T 5o st St 2o ofwy £ afre siv s w0

(v) 3t st & it wefierdt F ara gg=m= it 7€ g5ls oty Wi a1 afir 327 ofiw ¥ wEue ¥ R
THE TSR F w7 F uF 37 e Fg ar vew wdy anfar vt w1 At w515

(vi) wfafy ot -enfas fify F aqar e aEetd SifRE F s = o St de o
afi=Tes Teeat f aEfas =1 T geftar s,

(vii) wFfT sraea® 327 &ar v FA § a9t Wi @ syetat f i Rttt 5o ¥ Bo afafy 5
e AT ATIO et RoTe F ST o7 weiT ofte At St # fAoger geriw o

(viii) wfaf, sret At ST w3, st et sic Rt & R q-earfaes e o Aami ¥ squmee
oz Wt Fit SraT wivar A fRrerter ot 6w g Taw wiE F e § anf

(ix) TETT q-eanfae T=7 TRt o whrga oA Sechm 1 y=TET FOET ST T AT, dead e
ST HAT T TEA F I9AT €T T@EE F forg suges R sl s faifa s

(x) &fAf st ame =gy (Fremdua) F areaw & oty S s 5= 227 oftw ¥ g w1 G,
THTE AT FreT 0 s gréafir Sty g 39 st

(xi) \fafa Feah, foeeq, Famsi ofw wrt & afeardt o 1 aeda o ggar 3f S fAf s
fore STt F 7ot 1 it s wmaa

(xii) =TS g & & fder Fr agmar T 7 gaw F6f de oF s @ Tt § O
TTIF 32T, AT, AT AT FHTET w7 F F gfrereft sopEr #r SR a2

(xiii) TR sq-rerrfiar & & e dwreay F B v gy 1

; ;//;\.\’\ i
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(xiv)ﬁﬁwﬁmﬁﬁﬁﬁ#ﬁww%%m@%aﬁﬁﬁw%ﬁﬁmw
fEraraarst ux ARy fae w3

(w)ﬁﬁﬁnﬁhg—mﬁﬁﬂﬁaﬁrwﬁﬁﬁmﬁfﬂﬁ%mﬁ%wﬁﬁﬁﬁ%ﬁmﬁwmﬁ
o R 2= # vt 7 e w0h, @ s vadw § w0, 2ty 7 8 o we o ¥ R
T T ETE it

(xvi) AT s i qzem & Rftrr et § ARt w1 e +23 % Bro wfir o 4fs e
AT AFETHATS 5 AT 307 I7anr § Redardt vaw ara shaeiftr Srst ¥ avr auey a0
(xvii)aﬁﬁvﬁvq-mﬁ%ﬁﬁiﬁhﬂwﬁwhwﬁmaﬁtm%ﬁ;

(xviii) TR T g-enfas guaT gEEEaT 9 sgary G § g6t ar 0 i a0
(xix) "R 07 7+t e FG0 S OFT F-rntrE A F 2wt F ymw dx sra F B e,
STHHTE AT ATSATT BT T5d 2,

1.3. ffaw dx sfRf

ST F wr w9 FrEEE F g9 F R faw s s s & o e s &

aafeafa & wfea, fse vd st fam, awa g afafy £ doat 6 segear w00 afufy £
% a4 § T F9 UF T 7767 T Reaifeq quw i s 97 Enfh

-1l
TE Hfers e T Reg-ag
1. rarefes w2
2. stz aet
3. TEATHF & (TATHAF FTHar)
4. strifers 1 (i)
5. F9TE ST TEE
6. STt
7. uttagy 9295
8. W i sfeaar
9. qf¥ sraTes v gy I
10. €ifa= srag==T
M. g Es
12. 99
13. s 37 gar
14. SHEAT HT

%5\ >\
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FgeaE-lil
g A genfas der Rugan @k yenfw aRReRd @ ¥ o oy wewt ¥ R
TaaTiie Afeay
. IuETRE e dAre/ R ()
T
1. TE HifesF et T A
. et gt s s et v
(ST e
i AR s i stenfady famr
(AT TaEm)
srafver fram (srafeer smenfia st
(AT HET Ha5T #7)
ii. Friofter g (verratae diard) farsm s wienfeft fBmr
Clrsipk:ecu)
iv. sTIfers 91 () s s s A
Cusiekecu)
v(F). |FETE fasm s enfaedT A
CLESIREEE L)
v(@). | ATTTE, ATagT AT TTHRT T (FTaefiaT 7o)
TeAT @A T (AR s a)
vi. EE Sl HHTYA, T4T AT oY T serr fEramr
vii. TRAgT dazah HEF TagT & TS ST
I WA
AR IgaT 5T
viii. T #rT afEaat ATATHT T orgdt FrH Fw=erT ()
=TT TS AT (Frion)
ix. AT FAT A AT Iw siateer fBramr
(AT T Haed #3)
TATET, A R Ay TREdT e (39)
(AT 3 Fa4m)
X. ENRETC LR pl ArATaT AT agd w1 v (1)
ST TS HATA (TTHTOT)
Xi. TET g saTa fram (amefion)
AATHT 3T gt FF HAT (28)
Xii. T rATHA ST g dy w1 FATT (a2 )
GHTHAT TS HATAT (T
N
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Xii(F). | sfE=TT T HATTT
CIEGIRE CENEER:EL L))
xii(®). | fagr F srgeeT o e framr
(TTET AT HEA T G ST e =)
Xiv. SAeE e TE HATAT
(WETISTTF ST STIET AT=F T FraierT, 9I)
2. THY s i s framr
TASTETATT i gefters fsrrr s s A
(s wdeon)
TR I GFAT SR e
(FraméHTsh-Ta)
4, IIUE H HATAT o TAT qFE=TAT | afier Fwmr
5. IT-HAE AT HTATEA AT st w1 Jorery
6. g RfSea Baw ArATHA ST TEET FE HATAT
7 froadt sedT=ET Fafer framr (s &efr afefam dteree s
(ArEATTATHTH))
s @ Wrenfrdt famr (gaa = 9298 2o
(rrsmome)) (AT gaer)
q-ErTiAF forr o Frawr B | Fhorer A sl safiaT d=me
q-FTIAF T2 AN A7 AqRF AT HaedT Famr

MINISTRY OF SCIENCE AND TECHNOLOGY
(Department of Science and Technology)
NOTIFICATION
New Delhi, the 28th December, 2022

S.0. 6095(E).—The Union Cabinet, in its meeting held on 16.12.2022, approved the National
Geospatial Policy, 2022 (enclosed at Annexure-A).

2. Accordingly, the National Geospatial Policy 2022 is hereby notified for implementation with
immediate effect.

[No. SM/25/07/2021 (E-33381)]
SUNIL KUMAR, Jt. Secy.

ANNEXURE-A
NATIONAL GEOSPAT OLICY, 2022
j % Preamble

1.1.  Geospatial technology has applications in almost every domain of the economy ranging from
agriculture to industries, development of urban or rural infrastructure, administration of land, economic
activities of banking and finance, resources, mining, water, disaster management, social planning, delivery
services, etc. Geospatial data is now widely accepted as a critical national infrastructure and information
resource with proven societal, economic and environmental value that enables government systems and
services, and sustainable national development initiatives, to be integrated using ‘location’ as a common

and underpinning reference frame.
224 \A
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L2.  The National Geospatial Policy, 2022 (the Policy) is a citizen-centric policy that seeks to strengthen
the Geospatial sector to support national development, economic prosperity and a thriving information
cconomy. The Policy builds on conducive environment generated by the “Guidelines for acquiring and
producing Geospatial Data and Geospatial Data Services including Maps” dated 15.02.2021 (the
Guidelines), issued by Department of Science and Technology (DST), Government of India (Gol). While
the Guidelines deregulated the Geospatial sector by liberalizing Geospatial data acquisition/production/
access, the Policy takes it further by laying down an overarching framework for holistic development of the
Geospatial ecosystem. It spells out the vision, goals for the Geospatial sector and outlines the strategies for
achieving them. It seeks to  develop  Geospatial infrastructures, Geospatial skill and knowledge,
standards, Geospatial businesses, promote innovation and strengthen the national and sub-national
arrangements for generation and management of Geospatial information. The Geospatial data
acquisition/production/access will continue to be governed by the Guidelines in its present form or as
stipulated by DST from time to time with an aim to promote private sector participation through continued
enhancements of Ease of Doing Business in the sector.

2. Vision and Goals

2.1.1. To make India a World Leader in Global Geospatial space with the best in the class ecosystem for
innovation.

2.1.2. To develop a coherent national framework in the country and leverage it to move towards digital
economy and improve services to citizens.

2.1.3. To enable easy availability of valuable Geospatial data collected utilizing public funds, to businesses
and general public.

2.1.4. To have a thriving Geospatial industry in the country involving private enterprise.
2.2, Following are the milestones in the journey towards realization of the aforesaid vision:
Year 2025

2.2.1. Putin place an enabling policy and legal framework that supports liberalization of Geospatial sector
and democratization of data for enhanced commercialization with Value Added Services.

2.2.2. Improve availability of and access to better location data across organizations and sectors to enable
innovations and encourage enterprise.

2.2.3. Establish and strengthen an integrative interface for all digital data having location dimension
collected or developed utilizing public funds, for easy access, sharing, use and reuse.

2.2.4. Redefinition of National Geodetic Framework using modern positioning technologies and provision
of online access.

2.2.5. High accuracy Geoid for the entire country.

2.2.6. Develop and strengthen national and sub-national arrangements in Geospatial information
management and related infrastructures with participation of government, industry, private sector, academia
and civil society.

Year 2030

2.2.7. High resolution topographical survey & mapping (5-10 cm for urban & rural areas and 50 cm-100 cm
for forests & wastelands).

2.2.8. High accuracy Digital Elevation Model (DEM) for entire country (25 ¢m for plain, 1-3 metre for
hilly and mountainous areas).

2.2.9. Develop a Geospatial Knowledge Infrastructure (GKI) underpinned by Integrated Data and
Information Framework.

2.2.10. Enhance capabilities, skills and awareness to meet the future needs of the country.
Year 2035

2.2.11. High resolution/accuracy Bathymetric Geospatial Data of inland waters and sea surface
topography of shallow/deep seas - to support Blue Economy.

2.2.12. Survey and mapping of sub-surface infrastructure in major cities and towns.
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2.2.13. National Digital Twin of major cities and towns.
3. Strategy and Approach

3.1. The focus of the Policy is to make Geospatial technology and data as agents of transformation for
achieving the Sustainable Development Goals (SDGs), bringing efficiency in all sectors of economy and
instilling accountability and transparency at all levels of governance.

3.2 Atmanirbhar Bharat: The Policy recognizes the importance of locally available and locally
relevant Maps and Geospatial Data in improved planning and management of resources and better serving
the specific needs of the Indian population. The Policy aims to create an enabling ecosystem thereby
providing a conducive environment to Indian Companies that will enable them to make India self-reliant in
producing and using their own Geospatial data /information as also compete with foreign companies in the
global space.

3.3. Integrated Geospatial Information Framework (IGIF): The Policy seeks todraw on
international best practices, such those of United Nations Committee of Experts on Global Geospatial
Information Management (UN-GGIM) including the IGIF, to strengthen national-level spatial information
management arrangements across our country.

3.4. Data and Information & Communications Technology (ICT) Infrastructure: Building on the
existing Data Holdings and ICT Infrastructure, the Policy will promote establishment of a Geospatial data
infrastructure, which through well-defined custodianship model and data supply chain, will enable best
practices in collection and management of Geospatial data/information and availability of quality, real
/near-real time data/information that will be appropriate to ensure cross sector and multidisciplinary
collaboration involving all stakeholders.

3.5. Innovation: The Policy will enable and support innovation, creation and incubation of ideas and
start-up initiatives in the Geospatial sector that will enable leapfrogging from outdated regulations,
technologies and processes, bridging the Geospatial digital divide and capitalizing on the opportunities
arising out of continually evolving Technology.

3.6. Standards: The Policy will encourage open standards, open data and platforms. It will promote
establishment and adoption of best practice standards and compliance mechanisms for enabling data and
technology interoperability to deliver integrated Geospatial information and location-based knowledge
creation.

3.7.  Capacity Development: The Policy will encourage enduring capacity development and education
programs so that the value and benefits of integrated Geospatial information management is sustained in
the long term. It will also aim at the spread of Geospatial thinking and education to the young minds from
school level onwards wherein there would be standardization and certification of courses and skill sets in
line with the global best practices.

3.8. Ease of Doing Business: Continued liberalization in line with the Guidelines will be carried out and
supported.

3.9. Democratization of Data: The Survey of India (Sol) topographic data and other Geospatial Data
produced using public funds would be treated as common good and be made easily available.

4. Institutional Framework

4.1. The Government shall constitute a Geospatial Data Promotion and Development Committee
(GDPDC) at the national level which shall be the apex body for formulating and implementing appropriate
guidelines, strategies and programs for promotion of activities related to Geospatial sector. GDPDC shall
drive the overall development of the Geospatial ecosystem. GDPDC would replace and subsume the
functions and powers of National Spatial Data Committee (NSDC) constituted through Gol Resolution
dated 13.06.2006 and Geospatial Data Promotion and Development Committee constituted vide DST
Office Memorandum dated 04.03.2021. The composition and functions of GDPDC are given at Annexure-
L. DST, with the approval of Minister-in-charge, would be empowered to modify the composition and
functions of GDPDC to make it more effective in tune with advancements in the Geospatial sector.
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42. GDPDC will appropriately modify the concept and functioning of National Spatial Data
Infrastructure (NSDI), constituted vide Gol Resolution dated 13.06.2006, in order to make the NSDI
mechanism more robust, efficient and effective. The composition, powers and functions of existing NSDI
Executive Committee constituted vide Gol Resolution dated 13.06.2006 will be realigned accordingly.

4.3.  DST shall continue to be the nodal Department of the Government and GDPDC shall make suitable

recommendations to DST in the discharge of its functions relating to the Geospatial regime. DST shall
provide secretarial assistance to GDPDC. DST may constitute additional Sub-committee/s and/or Working
Groups to aid and support GDPDC on specific issucs. The Sub-committees/Working Groups may have
appropriate representation from industry.

5. Strengthening Geospatial Infrastructures
5.1.  Geospatial Data Infrastructure

5.1.1.  UN-GGIM recognizes 14 Global Fundamental Geospatial Data Themes considered fundamental to
development of a country’s Integrated Geospatial Information Infrastructure and supporting the Sustainable
Development Goals. GDPDC will adopt and develop these Data Themes as National Fundamental
Geospatial Data Themes (given at Annexure-II) in line with national priorities. It will also develop
Sectoral Geospatial Data Themes for various sectors like Environment, Forest, Disaster Management,
Mines & Minerals, Oceanography, Coastal & Marine, Agriculture, Health & Diseases etc. Geospatial Data
Themes would evolve in tune with modern concepts and also through private sector, in line with global best
practices. It will designate one or more Central or State Level Partnering Agencies as Lead Agencies for
each identified Fundamental or Sectoral Geospatial Data Theme. Duties and responsibilities of Lead
Partnering Agencies and other operational aspects shall be developed and periodically reviewed by
GDPDC.

5.1.2.  Provisions for efficient access to the National Fundamental and Sectoral Geospatial Data by all
stakeholders in the country will be made through operationalization of a National Geospatial Data Registry
(NGDR) which will be a commonly accessible set of registers/ catalogue of data sets and services.

5.1.3. Unified Geospatial Interface (UGI), an electronic data querying and processing service, will be
operationalized for provision of consumer-oriented products, applications, services and solutions using the
Geospatial data and metadata contained in the NGDR and utilizing the data supply chains from the Central
and State Level Partnering Agency Data Nodes. Core of Gatishakti developed by Bhaskaracharya National
Institute for Space Applications and Geo-informatics (BISAG-N) and various efforts by National
Informatics Centre (NIC), National Remote Sensing Centre (NRSC), NSDI, etc would be studied/ leveraged
to guide/support/facilitate the Partnering Agencies in setting up fit-for-future ICT Infrastructure for housing
their data, connecting to the Central Node/UGI and sharing them through NGDR - as per stipulated
standards and service mechanisms. The UGI will include access to all open Geospatial data directly or
indirectly collected by the Central and State Level Partnering Agencies on terms to be determined by
GDPDC. Access to a volunteered source of Geospatial Data from a non-Partnering Agency, academia,
industry or citizenry through NGDR/UGI may also be allowed as per agreed terms. The UGI will eliminate
duplicity of efforts among national agencies like Survey of India, National Remote Sensing Centre
(NRSC), Forest Survey of India (FSI), Geological Survey of India (GSI), National Bureau of Soil Survey
and Land Use Planning, etc that create Geospatial Data using public funds and various other agencies.

S.1.4.  Survey of India shall be the agency responsible for developing and operating the NGDR and the
UGI in collaboration with BISAG-N, other institutions and the private sector, under the guidance and
supervision of GDPDC in relation to the scope, functionality, and performance of the NGDR and the UGL.
Although the NGDR and the UGI are intended to provide access to all Fundamental and Sectoral
Geospatial Data Sets and other Central/State Government datasets, nothing in this Policy shall be construed
to prevent any Partnering Agency from presenting, providing, or disseminating data through their own
mechanisms.

5.1.5.  Standards related to National Fundamental and Sectoral Geospatial Data Themes would be
developed and promulgated after consultation with a broad range of data users and providers and, to the
maximum extent possible, national and international standards adopted by voluntary and open standards
consensus bodies would be used. New standards will be established only to the extent that such standards
do not exist for adoption and use by the stakeholder communities.
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5.2. Mapping Infrastructure

5.2.1. Map making has recently been deregulated in our country to spur domestic innovation, encourage
creation of quality maps and enable Indian companies to compete in the global mapping ccosystem. The
need for continuous updating of existing data sets, requirement of manpower and technology, and avoiding
duplication in data acquisition/ processing make it imperative for the Government to collaborate with
private and other agencies for improving Geospatial information delivery. Towards this objective, this
Policy shall replace the National Map Policy, 2005. Rules and regulations for operating aircrafts and drones
for the purposes of surveying would be further simplified.

5.2.2. Role and Organization of Sol

5.2.2.1. While Sol will continue to be the overarching nodal agency for Geospatial Data, only the
generation/ maintenance of minimal foundational data/ core functions would be performed by Sol. Sol may
also involve private sector and other surveying entities such as GSI, FSI, etc.

5.2.2.2. Amongst the 14 National Fundamental Geospatial Data Themes, Geodetic Reference Frame,
Orthoimagery and Elevation are most pivotal because together they provide the Geodetic and Digital
Spatial Framework that act as common reference (X.Y,Z) for the assembly and maintenance of data
pertaining to all other Fundamental and Sectoral Data Themes. When interpreted, Ortho-imagery and
Elevation act as the source for many other Fundamental and Sectoral data.

5.2.2.3. Sol would be responsible for maintaining Geodetic Reference Frame, Orthoimagery, Elevation
(DEM), Functional Areas (Administrative Boundaries) and Geographical Names (Toponymy) in
collaboration with various stakeholders including the private sector by suitably aligning with the priorities
of the Government, while adhering to the Goals set out in the Policy.

5.2.2.4. While within the government Sol would play the lead role for maintaining high resolution /high
spatial accuracy Orthoimagery, private sector will be free to take up creation, maintenance and use of such
data suitable to their requirements. Department of Space will similarly play the lead role for generating
Orthoimagery of high temporal accuracies using space-based technology.

5.2.2.5. For creation and maintenance of remaining National Fundamental Geospatial Data Themes, nodal
ministries have been given at Annexure III. Ministries/Departments would increasingly engage with
private sector to meet their requirements. They will bear the cost for the creation and development of
Geospatial Data required by them and they must explore procurement of Geospatial services on their own
under the liberalized Geospatial regime, rather than use Sol as an intermediary.

5.2.2.6. Sol will act as facilitator in harmonization of the data sets created using public money to ensure
that data generated from various mapping activities by various stakeholders get seamlessly integrated into
Geodetic Reference Framework and develop a mechanism to facilitate consolidation of the data sets into
the national topographic template to meet the demand of periodically updated, high-resolution and accurate
topographic data for the country.

5.2.2.7. The organizational structure of Sol would be aligned with the changed Geospatial data regime, with
focus on facilitating and nurturing a vibrant domestic Geospatial services industry. Sol would be
transformed into a fully civilian organization. Defence stream of recruitment in Sol would be discontinued
and defence stream officers seconded to Sol would be permanently reverted to Military Survey, Ministry of
Defence. Requirements of fast changing skill sets in Sol would be met by domain experts sourced from the
.market

5.2.3 Role of Private Sector

5.2.3.1 While there are nodal Ministries/Departments for each of the National Fundamental Geospatial Data
Themes, this does not imply that the entire work has to be necessarily done departmentally or through Sol
or only government/public sector entities. Actual collection and collation of data and development of Data
Themes would be increasingly done with private sector participation consistent with February, 2021
Guidelines. Needs and requirements of the citizens related to various Geospatial/location-based solutions
will predominantly be serviced by the private sector, with Sol and nodal ministries/agencies of various
Geospatial Data Themes in a facilitative role. The Private Sector will play a key role in creation and
maintenance of Geospatial and mapping Infrastructures, innovations and process improvements and

monetization of Geospatial data.
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5.3.  Sub-surface and Hydrographic Infrastructure

5.3.1. The subsurface or underground is a complex environment which hosts vital infrastructure such as
water and energy supply, communication systems, sewers and drainage. A concrete strategy for mapping
the subsurface infrastructure in cities in 3D mode and collating or updating data in cases where it has
already been done, will be developed.

5.3.2. With the growing importance of Inland Water Resources and the continued emphasis on nurturing
the Blue Economy, there has been a need to provide necessary Geospatial data underpinnings for their
sustainable management. Fisheries, deep sea mining, and offshore oil and gas make up a large component
of India’s blue economy. Such resources in the streams, ponds, lakes, rivers, and seas on and around the
shore-lines are required to be surveyed and mapped. Bathymetric Geospatial Data is also a crucial resource
for a vibrant blue economy that would require active participation of the private sector in their acquisition
and use, apart from traditional agencies like the Indian Navy, etc. GDPDC will develop strategies for
facilitating such surveys and for the development and maintenance of suitable hydrographic data
infrastructure with the active participation of private and public sector Indian companies. In order to
promote growth in hydrographic infrastructure and related data products, DST would be empowered to
undertake hydrographic surveys and preparation of navigational charts with the involvement of appropriate
government agencies and/or private sector,

5.4.  National Digital Twin

5.4.1. The Digital Twin is a virtual replica of a physical asset, process or service that lies at the core of the
new digital revolution. National Digital Twin would be an ecosystem of smart, dynamic, connected Digital
Twins, enabled by secure and interoperable data sharing, to facilitate better decision-making. National
Digital Twin strategy, which is geospatially aware and built on a dynamic Geospatial infrastructure, would
be devised by GDPDC to provide for the following:-

» Reliable, accessible, usable, interoperable, continuously updated datasets for both ‘above the
surface’ and ‘subsurface’ environments as per the required attributes;

* Precise positioning data from Global Navigation Satellite System (GNSS) systems, or resilient
Positioning, Navigation and Timing (PNT) systems and Internet of Things (IoT) sensors.

5.5.  Geospatial Knowledge Infrastructure (GKI)

5.5.1.  GKI will provide the critical Geospatial component to knowledge and automation. With focus on
“data provision’ to ‘knowledge creation and foresight’, GKI will be enabled by integration of Geospatial
data/technology/concepts with Fourth Industrial Revolution (4" Industrial Revolution) technologies and the
growing digital infrastructure (Web, Cloud, Networks, etc.). It will encompass governance, technology,
data and people, at the heart of “knowledge co-creation™ in the wider digital ecosystem for delivering value
to future economy and society. GDPDC will create an enabling environment to promote innovations
towards GKI enablement, with active participation of private industry.

6. Geospatial Education and Skill Development

6.1.1. Geospatial education is imparted in around 200 universities/institutions at different levels in
colleges, universities, Industrial Training Institutes and National Skill Training Institutes. However, there is
lack of standardization of Geospatial curriculum. Geospatial education is not adequately integrated in the
innovation system,

6.1.2.  With the implementation of the Policy, the field of surveying and mapping is likely to see a sharp
rise, creating job opportunities for various job-roles in Geospatial domain. To fill this resource gap, DST
and Sol, together with experts from Industry and academia will work with the National Skill Development
Council (NSDC) to create a Geospatial Skill Council. The Geospatial Skill Council will conduct skill gap
studies, develop Qualification Packs, Occupational Standards as part of multi-level National Skill
Qualification Framework (NSQF) for various job-roles/competencies in the Geospatial sector. Courses
aligned to the NSQF will be run by various academic/ training institutions. Affiliation/ accreditation/
examination/ certification process will be standardised in accordance with NSQF as determined by the
Ministry of Skill Development and Entrepreneurship mechanism for Vocational Training and Education or
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6.1.3.  Development of international standard Geospatial Science education programs from the schools
till the level of the universities will be encouraged. Cutting-edge research in Geospatial Science and
Technology for indigenous capacity building and identification of new areas of application and solution
will be promoted. Research in emerging technologies involving integration of Geospatial Technology with
4 th IndustrialRevolution Technologies will be encouraged.

6.1.4. Geospatial science is interdisciplinary, combining various technologies and affecting diverse
fields. There is a need for training Institute(s) for developing and nurturing of Geospatial professionals in
all the diverse areas of Geospatial and allied technologies. National Institute for Geo-informatics Science
and Technology (NIGST), Indian Institute of Remote Sensing (IIRS) and/or any suitable institute(s), public
or private, will be developed into Centre(s) of Excellence - providing specialized courses in the domain of
Geospatial Science & Technology.

6.1.5.  Online courses will be made commonly available, including in collaboration with iGOT
Karmayogi (Department of Personnel & Training, Gol) platform. A sustainable model for training will be
developed through active and intrinsic industry participation. Strong industry linkages will be used, both for
providing training inputs and placement activities, to complete the training lifecycle. Tie-ups with allied
industries will be established to increase the placement spectrum of the trained youth.

6.2.  Surveyors’ Registration and Certification

6.2.1. Surveying, being a specialized task, requires knowledge and skill. Mechanisms are in place to
maintain the quality of many professions through various legislations and regulations. However, at present,
there is no mechanism in the country to certify the requisite surveying skills. It leads to an unpredictable
and skill-deficient work force that adversely affects the survey operations and at times even result in failure
of projects. In order to maintain the quality of survey professionals, Surveyors” registration and certification
will be developed through industry driven benchmarks and standards, in line with global best practices.
These benchmark and certification standards will also be developed to appropriately provision for Aerial
Survey Professionals, UAV Survey Professionals, GIS Professionals, Remote Sensing Professionals, etc.
who are different from traditional surveyors.

T Geospatial Enterprise

7.1. An enabling ecosystem will be provided for industry, academia and research with ease of doing
business and pro-actively engaging them in various spheres of Geospatial domain for employment
generation and contribution to the national economy. Proactive steps will be taken for stimulating
Geospatial technological innovations and supporting the growth and development of the Geospatial
industry in the country. Measures would be taken to promote the use of state-of-the-art
drone/aircraft/land-vehicle/ship/satellite borne sensors like Light Detection and Ranging (LIDAR)
including Hydrographic LIDAR, Synthetic Aperture Radar (SAR), Ground Penetrating Radar,
Electromagnetic Locator, Digital Camera etc for survey and mapping activities in the country.

7.2. The Geospatial industry is a critical industry in the national economy. An advisory body named as
Geospatial Industrial Development Board (GIDB) headed by an eminent industrialist, will be constituted
by DST under the aegis of GDPDC, with representation from Ministry of Commerce and Industry,
Department of Science and Technology and Department of Revenue among others. It would be assisted
by a panel of members from the Geospatial industry who would provide valuable inputs to the Board for
advancing the growth of the Indian Geospatial entities. The Board would assist and advise GDPDC and
DST on matters related to Geospatial industry.

7.3. Geospatial Incubation Centres and/or Geospatial Industry Accelerators would be established in
collaboration with Geospatial industry, user sectors, academia and the civil society to promote innovation
in the sector. Long-term Contract R&D would be facilitated to enable the Geospatial industry to build next-
generation Geospatial technologies to strengthen the Geospatial infrastructure in the country.

7.4. Indian companies in Geospatial field earn a large part of their revenue from export of Geospatial data
processing services. Opening up of the domestic Geospatial market would help them in growing rapidly
thereby creating a large skilled manpower base in the country which would help the country to become a
global hub for Geospatial services. The capacity of Indian Geospatial industry would be supported and
enhanced with appropriate promotional programs of various Departments. To create synergies and holistic
development, Geospatial Technology Parks would be established considering feedbacks of relevant
Departments. The Technology Parks will further advance the Geospatial industry in the country, providing
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businesses with the requisite facilities to innovate and invent at one place. It is expected that private
businesses will seize the opportunity created by liberalization of the Geospatial sector in the country to
leverage the potential for unlocking value by commodification of high accuracy, real time Geospatial data
that will be easily available and accessible from various Agencies.

8. Making it happen

8.1.  The core of Integrated Geospatial Information Infrastructure will be cooperation and collaboration
among various stakeholders. Concerted cfforts by all the Partnering Agencies would be the underpinning

premise for availability of Geospatial data for its use and access by decision makers and content
developers.

8.2. GDPDC as constituted by the Government will be the apex body for implementation of the Policy, its
various provisions, formulation of guidelines and steering the course of the development of Geospatial
sector in the Country. DST shall be the Nodal Department of the Government for the Policy. The Nodal
Ministries for National Fundamental Geospatial Data Themes and other key components of Geospatial
Ecosystem are mentioned at Annexure-IIl. GDPDC can identify additional themes and nodal agencies or
make modifications to those given at Annexure-II1, in consultation with the stakeholders.

Annexure-1
Geospatial Data Promotion and Development Committee (GDPDC)
1.3 Composition: GDPDC will have representatives from relevant Departments/Ministries of the
Government, Industry, Academia and Research as given below:
1.1.1.
1. | Person of repute from industry, government or academia Chairperson
2. | Secretary, Department of Science & Technology, Gol Vice Chairperson
3. | Representative of Department of Defence, Gol Member
4. Representative of Department for Promotion of Industry and Internal Member
Trade, Gol
5. | Representative of National Security Council Secretariat Member
6. | Representative of Department of Land Resources, Gol Member
7. | Representative of Ministry of Electronics & Information Technology, Gol | Member
8. | Representative of Ministry of Earth Sciences, Gol Member
9. | Representative of NITI Aayog Member
10. [ Director, National Remote Sensing Centre Member
11. | Director General, Geological Survey of India Member
12. | Director General, Directorate General of Hydrocarbons Member
13. | Director General, Bhaskaracharya National Institute for Space Member
Applications and Geo-informatics
14. | Director General, Forest Survey of India Member
15. |Maximum of two officials of Joint Secretary rank and above of the | Member
Government of India or State Government departments, whose activities
are related to the usage, promotion and development of Geospatial data/
Information
16. | Minimum of two members from Geospatial Industry Member
17. | Surveyor General of India, Survey of India Member Secretary
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Note —
L. The representatives should not be below the rank of Joint Secretary to Gol.

Il For SL No. 1, 15 and 16 of GDPDC composition, the appointment shall be made by the
Government for a period of three years, and that there shall be maximum of two terms for an
individual so appointed.

1.2 Functions:

GDPDC shall be the apex national body for formulating and implementing appropriate guidelines,
strategies and programs for promotion of activities related to collection, generation, preparation,
dissemination, storage, publication, updating and/or digitization of Geospatial data along with associated
products, solutions and services. It shall take measures to foster innovation, provide leadership and
coordination, and promote standards necessary to strengthen Geospatial information management so that
they can be used to find sustainable solutions to emerging development and security challenges facing the
nation. DST shall be the nodal Department of the Government and GDPDC shall make suitable
recommendations to DST in this regard as detailed below:

(1) Lead the establishment and management of an Integrated Geospatial Information Infrastructure to
support on-demand provision of Geospatial data/ information/ knowledge services towards guiding
development and security-related strategies at different levels of the governance hierarchy;

(if) Determine and decide the Geospatial data needs of the country and require the creation and
collection of such data to meet those needs;

(1i1) Establish a mechanism for active engagement of all the stake holders including Governments,
Industry, Academia, NGOs for development of standards, information infrastructure including ICT
frameworks and innovation;

(iv)  Periodically review and update National Fundamental and Sectoral Data Themes:;

(v)  Designate one or more Central or State Level Partnering Agencies as Lead Agencies for managing
cach identified National Fundamental or Sectoral Data Theme with appropriate private sector participation;

(vi) Periodically review the duties and responsibilities of the Lead Partnering Agencies and their
operational aspects as per the National Geospatial Policy;

(vii)  Objectively assess each Lead Partnering Agency on the basis of its annual performance report
submitted to the Committee to determine its progress and achievements in delivering the required data
service;

(vii) Recommend an audit of compliance and standards of Geospatial data and services of Partnering
Agencies towards their obligations and responsibilities, wherever deemed appropriate and bring it to the
notice of the Competent Authority;

(ix)  Get operationalized the National Geospatial Data Registry and the Unified Geospatial Interface and
lay appropriate rules and procedures for the upscaling and maintenance of its servers, networks and
accessibility to their service;

(x)  Develop, promulgate, and review the standards for the National Fundamental and Sectoral Data
Themes through the Bureau of Indian Standards (BIS) and their adoption by the Partnering Agencies;

(xi)  Support and promote the infrastructure of networks, systems, services, and standards that provide a
digital representation of the Earth to users for various applications;

(xii)  Promote and enable investment in the Geospatial sector and create a conducive environment that
encourages competitive excellence in providing Geospatial data, applications, services and solutions;

(xiii) Promote the development of human resources in the Geospatial sector:

(xiv) Decide on issues arising out of finalization of negative attribute lists and frame regulations on those
attributes;

(xv)  Assess the adequacy of existing legal and regulatory frameworks to deal with enforcement of
provisions of the National Geospatial Policy and related guidelines, and suggest strategies for overcoming
shortcomings, if any, in their enforcement;
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(xvi)  Coordinate with international organizations having a stake in the development and utilization of the
National or Global Geospatial Information Infrastructures to address challenges in various domains of
development and security;

(xvii) Aid and advice the Central Government on matters related to the National Geospatial Policy;

(xviii) Publish articles or reports related to Integrated Geospatial Information Infrastructure and business
growth;

(xix) To do all such acts as may be necessary, beneficial or desirable for the promotion and achievement
of objectives of the National Geospatial Policy;

1.3. Rules and Procedure

GDPDC shall have the power to frame rules and procedures for the conduct of its business. In the absence
of Chairperson, Secretary, Department of Science & Technology, Gol shall preside over the Committee
meetings. The Committee shall meet at least once every year at such time and place as fixed by the
Chairperson.

Annexure-11
National Fundamental Geospatial Data Themes
Geodetic Reference Frame

Orthoimagery
Functional Areas (Administrative Boundaries)
Geographical Names (Toponymy)
Elevation and depth
Water
Transport Networks
Buildings and Settlements
Land Cover and Land Use
. Physical Infrastructure
. Land Parcels
. Addresses
. Geology and Soils
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. Population Distribution

Annexure-1T1

Responsibility Matrix for National Fundamental Geospatial Data Themes and other key components
of Geospatial Ecosystem

S. No. Responsibility Nodal Ministry/Department (Organizations)
1. National Fundamental Geospatial Data Themes
i Geodetic Reference Frame Department of Science & Technology
(Survey of India)
ii. Orthoimagery Department of Science & Technology
(Survey of India)

Department of Space (Space based technology)
(National Remote Sensing Centre)
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iii.

Functional Areas (Administrative
Boundaries)

Department of Science & Technology
(Survey of India)

v.

Geographical Names (Toponymy)

Department of Science & Technology
(Survey of India)

v(a).

Elevation

Department of Science & Technology
(Survey of India)

v(b).

Depth

Ministry of Ports, Shipping & Waterways (Inland Water)
Ministry of Earth Science (Ocean & Sea)

Water

Department of Water Resources, River Development and
Ganga Rejuvenation

Vii.

Transport Networks

Ministry of Road Transport and Highways
Ministry of Railways

Ministry of Ports, Shipping & Waterways
Ministry of Civil Aviation

viii.

Buildings and Settlements

Ministry of Housing and Urban Affairs (Urban)
Ministry of Panchayati Raj (Rural)

ix.

Land Cover and Land Use

Department of Space
(National Remote Sensing Centre)

Ministry of Environment, Forest & Climate Change
(Forests)

(Forest Survey of India)

Physical Infrastructure

Ministry of Housing and Urban Affairs (Urban)
Ministry of Panchayati Raj (Rural)

XI.

Land Parcels

Department of Land Resources (Rural)
Ministry of Housing and Urban A ffairs (Urban)

Xii.

Addresses

Ministry of Housing and Urban Affairs (Urban)
Ministry of Panchayati Raj (Rural)

xiii(a).

Geology

Ministry of Mines
(Geological Survey of India)

xiii(b).

Soails

Department of Agricultural Research and Education
(National Bureau of Soil Survey and Land Use Planning)

Xiv.

Population Distribution

Ministry of Home Affairs

(Office of the Registrar General & Census Commissioner,
India)

Innovation

Department of Science & Technology

NGDR & UGI

Department of Science & Technology

(Survey of India)

Ministry of Electronics & Information Technology
(BISAG-N)

Satellite related Earth Observation
Infrastructure

Department of Space

Sub-surface Infrastructure

Ministry of Housing and Urban Affairs
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6. National Digital Twin

Ministry of Housing and Urban A ffairs

PNT Infrastructure

Department of Space (Indian Regional Navigation Satellite
System (IRNSS))

Department of Science & Technology (Continuously
Operating Reference Stations (CORS)) (Survey of India)

8 Geospatial Education & Skill
Development

Ministry of Skill Development and Entreprencurship

9 Geospatial Enterprise

Department for Promotion of Industry & Internal Trade
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